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| ORDER
PER JUSTICE B. PANIGRAHI VC
When the matter is taken up today, none appears for 'the
.appiicani on call. However, Mr. Chowdhury, 1d. counsel appearing
for the respondents is present. Since it is a case of 1996 therefore, it is
presumed that the applicant is no longer interested in pursuing his

case. Accordingly, the application is dismissed for default without

costs. /\/ﬁ : %A b(\r")
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